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MEMO FILED ON BEHALF OF THE 5TH RESPONDENT 
 
 

It is most respectfully showeth; 

 

1. It is humbly submitted that this Hon’ble Tribunal in its order 

dated 12.11.2024 had directed the 5th Respondent Karnataka 

State Pollution Control Board (KSPCB) to file an action taken 

report for non-complying industries and stop the discharge of 

industrial effluents into the lake. 

 

2. It is humbly submitted that the action taken report of the 

following industries: M/s Himathsingka Seide Ltd, M/s Indigo 

Blues, M/s Pearl Global Industries, M/s Advance Cable 

Technologies Pvt Ltd, M/s. Indic EMS Electronics Pvt. Ltd, M/s 

Rittal Pvt Ltd, M/s. Griffith Foods (P) Ltd, M/s Hanuman 

1



 

 

Weaving Factory, M/s. Ayeshaembroideries Textiles Pvt. Ltd 

are annexed to this memo. 

 

3. It is humbly submitted that the inspection reports and notice 

issued to the aforementioned industries for non-compliances 

observed during the inspection and the analysis reports are 

annexed to this memo. (Annexure I to IX). 

 

It is therefore humbly prayed that this Hon’ble Court may be 

pleased to accept the report and pass such order or orders as this 

Hon’ble Tribunal may deem fit and proper in the interest of 

justice. 

 

Dated at Chennai on this the 20th day of January 2025 
 

                                   
 

 
 

Counsel for 5th Respondent 
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